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fffi) ’The foS ian  Adm inistrative Ser- 
«rtoe {Pay) N in eteenth Atoendfoent Rules, 
197^, p u  birthed in  Notification No. 
G.S.R. 474(E), in Gazette o f lad ia  dated 
the 30th Novem ber, 1972. [Placed in 
Library.. .See No. LT-4002/72.]

(2) (i) A  copy o f  the  A nnual Report 
(Vofcune I) o f the  Ind ian  Statistical in-
stitute C alcutta, fo r  th e  year 1969-70.

A  statem ent (Hindi and English 
Persians) explaining *be reasom  for no t 
laying th e  Hindi version o f the above 
Report simultaneously. [Placed in 
Library. See No. LT-4003/72.]
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12.24 fan.

MESSAGE FROM RAJYA SABHA

SECRETARY: Sir, I  have to report
the following message received from the 
Secretary of Rajya Sabha:

“In accordance with the provisions of 
rule 127 of the Rules eif Procedure and 
Condut of Business in the Rajya Sabba, 
I am directed 1b inform the Lok Sabha 
that the Rajya Sabha, a t its sitting held 
on the 11th December, 1972, agreed 
witftout any amendment to the Payment 
of Bonus (Amendment) Bill, 1972, 
which was passed by the Lok Sabha at 
its sitting held on the Sth Demeber, 
1972.”

MR. SPEAKER: Now, next i te m .. . .

SHRI VAYALAR RAVI (Chrayinkil): 
Mr. Speaker, S ir___

MR. SPEAKER: Will he please keep 
on sitting?.. . .

SHRI VAYALAR RAVI: It is a very 
important matter. The Chief Minister has 
taken objection. The hon. Minister con-
cerned is here, and he can make a state-
ment. Otherwise, a controversy will start. 
The Tamil Nadu Chief Minister has 
raised a very important is su e ... .

MR. SPEAKER: I  have not allowed him 
to raise anything. Does he see me 
standing or not? What is this? He is 
getting up every time like this. If both 
sides do like ibis how can I work here?

SHRI SHYAMNANDAN MISHRA 
(Begusarai): That has been the case all 
the time.

MR. SPEAKER: Anyway, there must 
be some procedure-----

SHRI JY0TJRMOY BOBU fDiamand 
Harbour): This is the forum to r  dialogue. 
This is the forum for submission and ex-
posure. Why are we here otherwise?


